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1 Cholamandalam Investment and
Finance Company Limited 26-06-2026 1,189,658.00 1,189,658.00

FC
(Unsecure
d)

- - No 19.67% 0.00 - - -
Form C confirms Corporate
Debtor's name change from
Moguire Foods Private Limited to
Moguire Virago Private Limited

Total 1,189,658.00 1,189,658.00 19.67% 0.00

Annexure – 4
Name of the corporate debtor: M/s. Moguire Virago Private Limited ; Date of commencement of CIRP: 09.06.2026

Version 1- List of Stakeholders as on: 30-06-2026
List of unsecured financial creditors (other than financial creditors belonging to any class of creditors)


